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20.7.96 This case may be listed m 21,7,95
under the heading for dismissal,
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| & Membe r (Judl, )
2‘ 0'.95 Adjourned to 2507019950‘
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MEMBER (ADM ISTRATIVE)
MEMEER (JUD IC JAL)
| 27-7-95 Adjourned to third week of Augu t,1995,
Membe/élm .
hember(du\,l )
6.11.9% No one present for the petitioner

throughout the day and even when it is célled

after lunch hour. Respondents' counsel present.

Dismissed for default. i w
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